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“g.No. | Name of the Fast Headguarter Juricdiction the
T prackCourt e icourt e
i Tcourt  of additional | Budgam 5 District Budgam

: . District and Sessions; E

| \Judge, Budoam | N SR R
5. | Court of, Additional | Kupwara District Kupwara l
'. ' District and Sessicns, . | i
| | Judge, Kupward [ I S ——
' 3. ! Court of Additional ‘ Doda T District Doda (Qudicial
L ‘\ District and Sessions, i \ District Bhadrawah) 1
I Judge,Doda . ‘"___ . _ -
LA Court of Additional Jammu District Jammu :

District and Sessions,

judgeJammu - \

By order of the Government of Jammu and Kashmir.

Sd/-
(Abdul Majid Bhat)
Secretary to Governmeny,

NO: LD(A) 2013/1 | Dated: | -01-2018.

Copy to the:- .

Principal Secretary to Government, Home Department.

Director General of Police, J&K, Jammu.

Principal Secretary to Government, Finance Department.
CommissionerfSecretary to Government, General Administration Department.
Registrar General, J&K High Court, Jammu.

principal Secretary 10 Hon'ble Chief Justice, J&K High Court, Jammu.

Director, Archives, J&K, Jammu.

General Manager, Ranbir Government press, Jammu for publication in an extra
ordinary issue of the Government Gazette.

9. private Secretary to Secretary to Government, Department of L, J&PA for

N OIS WD

information of the Secretary. .
10. Incharge Website, Department of L, J&PA. P o
11. SRO section, Department of LJ&PA (w. 7. 5. C)- Q{))Tl:";{‘f 7 e
12. Concerned file. gl *

{Ashisfx Gupta)
Deputy Legal remembrancer
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